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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 01-JULY-2024 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1
HYBRID MODE.

Srl

Appeal Number

Assmt.
Year

Asseszen Name

Remarks

ITA 358/
LKW/2020

2017-18

[A] SHRE BADRI PRASAD KEDAR NATH

ITA 359/
LW/ 2020

2017-18

[A] SHRI BADRI PRASAD KEDAR NATH

TTA 452/
LKW/2020

2017-18

[D] M/S BADRI PRASAD KEDAR NATH

ITA 161/
LKW{2022

2017-18

[A] SANJAY JHAWAR

ITA 37/LKW/2023

2015-16

[A] RCS ENTERTAINMENT PRIVATE LIMITED

o

ITA 38/LKW/2023

2013-14

[A] RCS ENTERTAINMENT PRIVATE LIMITED

TTA 39/LKW/2023

2016-17

[A] M{S. RCS ENTERTAINMENT PRIVATE LIMITED

oo o~

ITA 40/LKW/2023

2013-14

[A) KARYASHEEL INFRATECH PRIVATE LIMITED

ITA 41/LKW/ 2023

2015-16

[A] KARYASHEEL INFRATECH PRIVATE LIMITED

10

TTA 42/LKW/2023

2116-17

[A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED.

11

TTA 43/LKW/2023

2019-20

[A] M/S. KARYASHEEL INFRATECH PRIVATE LIMITED

12

ITA 420/
LEW/ 2016

2012-13

[A] RAVE @ MOTI ENTERTAINMENT PVT, LTD.

13

ITA 755/
LKW/ 2017

2013-14

[A] RAVE & MOTL ENTERTAINMENT PVT. LTD.

14

ITA 756/
LKW/2017

2014-15

[A] RAVE & MOTI ENTERTAINMENT PVT, LTD.

28-06-2024, 13:31



Firefox

file:/C:/TudiSISLUCKNOW--C

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 02-JULY-2024 (TUESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1

1of2

HYBRID MODE.
5rl | Appeal Numbar A,:ﬁ:" Assessee Name Remarks
ITA 375/ i >
1| wiong | 2017-18 | [A] ROSHANI TRIPATHI (E-FILED)
ITA 393/
2| ey | 201617 | (D] Mis. PRAYAGRAY POWER GENERATION COMPANY LTD.
3 Uﬂr‘_‘:{gﬁf? 2013-12 | [A} M/S U.R.STATE BRIDGE CORPORATION LTD. (OLD APPEAL)
4 Lﬁ&g? 2013-14 | {A] M/S U.P STATE BRIDGE CORPORATION LTD. (OLD APPEAL)
sl o Eﬂ? 2013-14 | [A) M/S U.P STATE BRIDGE CORPORATION LTD. {(OLD APPEAL) -
ITA 662/ J
6| \Rwiote | 201112 | [A] WS UPSTATE BRIDGE CORPORATION LTD.
7| TTASUS | 5515 13 | 1) M/S U.RSTATE BRIDGE CORPORATION LTD:
LKW/2019 i i
g| [TTABM4/ | 5093.14 | [A] M/S U.RSTATE BRIDGE CORPORATION LTD
LKW/2019 P '
TTA 605/
5 | (oW;ot | 201%15 | [A] WS URSTATE BRIDGE CORPORATION LTD.
TTA 606/
10| JAS% | 201516 | [A]M/S U.PSTATE BRIDGE CORPORATION LTD.
TTA 607/
1| | 201617 | [A]M/S UPSTATE BRIDGE CORPORATION LTD.
12 | MA 50/LKW/2019} 2011-12 | [D] M/S U.PSTATE BRIDGE CORPORATION LTD.
13 | MA 51/Lkw/2019 | 2012-13 | [0] M/S UP.STATE BRIDGE CORPORATION LTD.
14 | MA 52/LXW/2019| 2013-14 |[D] M/S U.PSTATE BRIDGE CORPGRATION LYD.
15 | MA 53/Lkw/2019 | 2014-15 | [D] M/S U.P.STATE BRIDGE CORPORATION LTD.
16 | MA 54/LKW/2019 | 2015-16 | [D] M/S U.PSTATE BRIDGE CORPORATION LTD.
17 | MA 55/LKW/2019 | 2016-17 | [D} M/S UP.STATE BRIDGE CORPORATION LTD.
TTA 260/ ]
18| w2 | 200910 | (D] W/S U.P. STATE BRIDGE CORPORATION LTD.
TTA 115/ ]
191 wiag | 201617 | [A] ASHUTOSH KUMAR VERMA
20 | sa 1/ixwr2024 | 2018-19 | [A] M/S U.P AWAS EVAM VIKAS PARISHAD
. TTA 158/
21| Cwians | 201819 | (A1 M/S P AWAS EVAM VIKAS PARISHAD
ITh 376/ !
2| ok | 200506 | [D) RAGHUNATH INTERNATIONAL LIMITED (€-FILED) | _@)‘V .

P

}(t_;-;: . 28062004, 13:;
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CAUSE LIST OF A BENCH FOR 03-JULY-2024 (WEDNESDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER
IN COURT ROOM 1
HYBRID MODE,
Srl | Appaal Numbes ‘“.ﬁ::‘ Assassee Name Remarks
. ”ﬁﬂggff 2005-06 | [A] ABUSAAD AHMAD
| 2 rmgf’:f 2008-09 | [A] ABUSAAD AHMAD
A ;ﬁn 2012-13 | [A] SHRI GANGA DUTT UPADHYAY
4 ﬁfxﬁu 2012-13 | [D] SHRL GANGA DUTT UPADHYAYA
5 Lﬁﬁg’; | 201213 | (A3 SAHARR CTTY HOMES - SRI GANGANAGAR (E-FLLED) _
. 6 Lﬂég* 2016-17 | [D] RAIDHANE NAGAR SAHKART BANK LTD (E-FILED.)
7 Lﬁflz‘{'}zi‘; 2012-13 | [A] RAIDHANT NAGAR SAHKARE BANK LTD
8 Lﬁé‘f‘% 2013-14 | [A] RAIDHANI NAGAR SAHKART BANK LTD
9 Lﬁg‘fﬁ 2013-14 | [D] M/S PRAG INDUSTRIES (INDIA) PV, LTD.
10| CO 1/LKW/2017 | 2013-14 | [A] PRAG INDUSTRIES {INDIA) PVT. LTO.
o o }21012*’4 2011-12 | {A] RAJDHANT NAGAR SAHKART BANK LTD
B G fl_,_'g‘;{‘ 5015-16 | [A] RAIDHANI NAGAR SAHKARI BANK LTD
13 Lﬁéﬁ"z{‘ 2016-17 | [A] RAIDHANL NAGAR SAHKART BANK £¥D
14 Lﬂg& 2017-18 | [A] RAJDHANI NAGAR SAHKART BANK LTD
m%‘
Mﬁ' zJ

lofl : 28-06-2024, 13
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 04-JULY-2024 {(THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOCM 1

tof1

HYBRID MODE.
Srl | Appeal Number \'l unrt Assessee Nama Remarks
.| TA4Z 2011.12 | (A1 M/S VISION RESEARCH & MANAGEMENT PV, LT.D (OLD
LKCW/2016 APPEAL)
ITA 255¢
2| wiotas | 200415 | [A]LATA AGARWAL (E-FILED)
3| JA789 | 5000.10 | [A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)
LKW/2015 ' :
TTA 730/ ]
| wioots | 2010-11 | [A] K.L MEMORIAL HOSPITAL (7) LTD. (OLD APPEAL)
ITA 731f
5| kwioors | 2011-12 |[A] K.L MEMORIAL HOSPITAL (P) LTD. (OLD APPEAL)
ITA 269/
6 | Lwiois | 200809 | [A) M/S KM SUGAR MILLS LIMITED (OLD APPEAL)
TTA 401/
7| Lowisoty | 20101 | [A] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)
ITA 402/
8| Lowors | 201112 | [AlM/S. KM. SUGAR MILLS LIMITED (OLD APPEAL)
TTA 403/ ]
S| Lowor | 201213 |[AIM/S. KM. SUGAR MILLS LIMITED (DLD APPEAL)
TTA 404/ ]
10| awiery | 201314 | [A]M/S. KM. SUGAR MILLS LIMITED (OLD APPEAL)
TTA 405/
11| ewaoey | 208415 | [A] M/S. KM, SUGAR MILLS LIMITED (OLD APPEAL)
TTA 442/ :
2| ety | 2010-11 | [D]M/5. KM, SUGAR MILLS LIMITED (OLD APPEAL)
13 TTA 443; 2011-12 [D} M/a. KM, SUGAR MILLS LIMITED (GLD ﬁFPEN.}
LKW/2017 A
14| TAMY 2012-13 | [D] M/S. K.M. SUGAR MILLS LIMITED (OLD APPEAL)
LKW/2017 KM
TTA 445/ -
15| ewoey | 201314 | [DIM/S. KM. SUGAR MILLS LIMITED (GLD APPEAL)
TTA 520/
16| Lewmors | 201415 {[D]M/S. KM. SUGAR MILLS UMITED (OLD APPEAL)
TTA 700/ '
17| hmorg | 201516 | [A]M/S. KM. SUGAR MILLS LIMITED
18 | ITA B6/LKW/2023| 2018-15 | [A] UMESH KUMAR NEMANI
19| TTA758/ 2009-10 | [A] KISAN SAHKARI CHINT MILLS LIMITED
LKW/ 2017

assistoPRogistr

=

28-Run-2024

28.06-2024, 13:3;
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF A BENCH FOR 03-JULY-2024 (ERIDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

AND HON'BLE GD PADMAHSHALI, ACCOUNTANT MEMBER

IN COURT ROOM 1
HYBRID MODE.

Appaal Number

Assmt.
Yeoar

Asscssea Name

MA, 4fLKW/ 2022

2015-16

{D] SMT. NEETU JAIN

MA 5/LKW/2022

2015-16

[D] SHRI NARESH KUMAR JAIN

MA 6/LKW/2022

2016-17

[D] SHRI NAVIN JAIN

| W | ™S

MA 7/LKW/2022

2015-16

[D] SHRIMATI JAIN

LY

MA BfLKW/2022

2015-16

D] SHRI KAVIN JAIN

MA 9/LKW/ 2622

2017-18

[D] SHRI NAVIN JAIN

MA 12/LKW/2022

2017-18

[D) SHRI NARESH KUMAR JAIN

MA 13/LKW/2021

2015-16

[A] SHRI ATUL KUMAR SINGHAL

o || |~ ]| o

MA 14/L8W/ 2021

2009-10

[A] SHRE ATUL KUMAR SINGHAL

MA 9/LICW/2023

2010-11

[D] M/S.GOBIZ EXIMS PRIVATE LIMITED

11

MA 13/LKW/2022

2009-10

[0} M/S. DEAMOND CONSULTANCY SERVICES PRVATE LIMITED

12

MA 14/LKW/2022

2010-11

[D] MfS. DIAMOND CONSULTANCY SERVICES PRYATE UMITED

13

MA 15/LIKW/2022

2011-12

[D] M/S. DIAMOND CONSULTANCY SERVICES PRVATE LIMITED

14

MA 5/LKW/2019

B.FE from
10-09-1589

[D] GHANSHYAM DAS VERMA

28-Jun-2024,

28-06-2024, 13
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
CONSOLIDATION PETITIDNS

FOR 05-JULY-2024 {FRIDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI GD PADMAHSHALL, ACCOUNTANT MEMBER

CONSOLIDATION PETITIONS
Appeal Number Assassea Beanch |Remarks
IT(IPA| 158 | Lkw | 2022 [[A) MIRZA INTERNATIONAL LIMITED A
BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER
CONSOLIDATION PETITIONS
Appeal Number |Assessee Bench Remarks

ITA | 35 |Lkw [2022 [[A] MIRZA INTERNATIONAL LIMITED

28-%24

28-06-2024, 13:3
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INCOME TAX APPELLATE TRIBUNAL. LUCKNOW

CAUSE LIST OF B BENCH FOR 01-JULY-2024 (MONDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

IN COURT ROOM 1

HYBRID MODE.,
Sl | Appeal Number “::‘m:' Assessea Name Remarks
TTA 314/ .
1| RASLU. | 2012-13 | [A] SHRT BRAHMA PRAKASH SINGH
3. | PO S| H9%0 L[I?‘] ;Efg SUSHRUT INSTLTUTE OF PLASTIC SURGERY PRIVATE
|0 15/0w72023 | 201020 |11 M/S: SUSHRUT INSTITUTE OF PLASTIC SURGERY PRIVATE
LIMITED
4| TAWY | o012 18 | [A] UTTAR PRADESH RAJKIYA NIRMAN LIMITED
LKW/2022
TT(SS)A 90/
5| TSSO | 201314 | (8] M/S. KANISHK IRON PRIVATE LIMTED ;
IT(SS5)A 51/
6 | s | 201415 | A] M/S. KANISHK IRON PRIVATE LIMTED
ITA 403/ ]
71 e | 201516 | {A] SALIL CHATURVEDI
TTA 404/
8| Snaol | 201516 | [A] SALIL CHATURVED]
TTA 405/ ]
g | [TAA | 201516 | [A] SALIL CHATURVEOT
TTA 406/ -
10| AAS. | 2017-18 | (A] PREM CHAND YADAY
TTA 620/
1] TR | 200405 | 141 M ALLAHDAD TANNERY

AssistarRagistrar
v 2G-Rin-2024)

1 nfl 28-06-2024, 13
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 02-JULY-2024 (TUESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURITA, JUDICIAL MEMBER

IN COURT ROOM 1

HYBRID MODE.
St | Appeal Number A:::‘: Assesses Name Remarks
L A9 | onc se | [D] MORADABAD DEVELOPMENT AUTHORITY
LKW/2015
TTA 273/
2| oo | 201415 | [D] MORADABAD DEVELOPMENT AUTHORITY
TTA 1071/
3| DAITY | 201415 | [A] MORADABAD DEVELOPMENT AUTHORTTY
TTA 1072/ )
a| DALTY | 201516 | (] MORADABAD DEVELOPMENT AUTHORITY
ITA 1073/
5| A3 | 201617 | [A] MORADABAD DEVELOPMENT AUTHORITY
& |ITA 57/LKW/2023| 2017-18 | [D] SH. SHARAD DEORA
Tra 411/
7| Rmdis | 200809 | (A1 SHRI SANAY KUMAR BHATIA
TT(SS)A 164/ ]
8 | T s | 201516 | [A] M/S SHRI SHYAM INFRA PITO
TTA 165/
o | e rel, | 201617 | (A1 /S SHRT SrvaM INFRA PLTD
TTA 166/ ]
10| ok | 2017-18 | (A1 WS SHRI SHYAM INFRA P, LTD
TT(SS)A 167/
11| TR ST | 2018-19 | [A] M/S SHRI SHYAM INFRA PLTD
TT(SS)A 168/ ]
12| T4 158/ | 2019-20 | [A] M/S SHRI SHYAM INFRA . LTD.
TT(55)A 1697 ]
13| TSI Sy | 202021 | [A] WS SHRI SHYAM INFRA RATD.
14 |TTA 41/LKW/2024| 2017-18 | [A] SATYA KUMAR DARBARI
A 233/ ]
15| A28 | 201314 | [A] AMITA GUPTA (OLD APPEAL)
16| TTAI36/ | 551513 | [A] M/S MOTOR & GENERAL SALES LIMITED
LKW/2020
17 | SA 9/LiW/2024 | 2013-14 | [A] MANISH JAISWAL

Ms%r

» N

2B-06-2024, 11
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 03-JULY-2024 (WEDNESDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

IN COURT ROOM 1

HYBRID MODE.

Srl | Appeal Numbar “:::rh Assessea Name Remarks
1 |11 20/LKw72018] 2014-15 | [A} KAPOOR AGENCIES PRIVATE LIMITED

2 ﬁﬁgg" 2015-16 | [A] SURENDRA NATH SHIVHARE

3 Tﬁiﬁﬁg 2017-18 | [A} SURENDRA NATH SHIVHARE

4 ”ﬁ}ggj’ 2018-19 | [A] SURENDRA NATH SHIVHARE

5 ﬁﬁggﬁ 2019-20 | [A} SURENDRA NATH SHIVHARE -
& %ﬁgfg’ 2020-21 | [A] SURENDRA NATH SHIVHARE

7 r[ﬁf‘,‘;gf 2021-22 | [A] SURENDRA NATH SHIVHARE

| ’,32%%,_"3 2021-22 | [D] SURENDRA NATH SHIVHARE

9| o :,22?2*’3 2023-24 | [A] CHARTERED ACCOUNTANTS SPORTS ASSOCIATION

Assi egistran

Y 28-Jun-28

2R-06-2024. 13:
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CAUSE LIST OF B BENCH FOR 04-JULY-2024 (THURSDAY)
BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
IN COURT ROOM 1
HYBRID MODE.
Assmt,
5 [ Appaal Number Year Assessee Name Remarks
ITA 363/
1 LKW/2020 2017-18 | [A] M/S. BRUWASI BULLIONS AND JEWELLERS PVT. LD,
ITA 364/
2 LKW/2020 2017-18 | [A) M/S. BRIJWASI BULLIONS AND JEWELLERS VT, ITD.
ITA 445/
3 LKW/2020 2017-18 | [D] M/S BROWAST BULLIONS AND JEWELLERS PVT. LTD
ITA 353/
4 LKW/2020 2017-18 | [A] YASH ORNAMENTS (P) LTD.
ITA 394/ "
5 LKW/2020 2017-18 | {D] M/S. VIKAT EDUCATIONAL TRUST
6 | CO2/LKW/2022 | 2017-18 | [A] M/S. VIKAT EDUCATIONAL TRUST
ITA 247/
7 LKW/2017 2014-15 | [A] HAKIKAT SARAF (OLD APPEAL)
ITA 385/
8 LKW/2023 2017-18 | [A] MAND] KUMAR
IT(SS)A 209/ :
9 LKW/2022 2015-16 | [D] M/S SARVESH POLYCHEM PVT. LTD.
10 (CO 11/LKW/2023 | 2015-16 | [A] M/S SARVESH POLYCHEM PVT. LTD.
IT(SS)A 218/ i
11 LW/2022 2015-16 | [D] M/S SPARSH BUILDERS PVT.LTD
12 | €O 12/LKW/2023 | 2015-16 | [A] M/S SPARSH BUILDERS PVT.LTO
IT{SS)A 211/
13 LKW/2022 2015-16 [ [D] M/S SPARSH LAMINATOR PVTLTD
14 [ CQ 13/LKW/2023 | 2015-16 | [A] M/S SPARSH LAMINATOR PYT.LTD
IT{SS)A 212/
15 LKW/2022 2016-17 | [D] M/5 TRIMURTT FRAGRANCES PVT, LTD
16 | CO 14/LKW/2023 | 2016-17 | [A] M/S TRIMURTI FRAGRANCES PVT. LTD
i7 Lﬁ‘: ;2%'1"9 2013-14 | [D] U.P STATE FODD & ESSENTIAL COMMODITIES LTD.
18 ITA 414/ 2017-13 | [P)M/5 GAUTAM BUDDH PANCHSHEEL SHODH SAHITYA
LKW/2020 SANSKRITI SANSTHAN
_ [A] M/S GAUTAM BUDDH FANCHSHEEL SHODH SAHITYA
1% | CO 9/LKW/2021 | 2017-18 SANSKRITT SANSTHAN
M%w
Bis :Z_F-M'm:
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF B BENCH FOR 05-JULY-2024 (FRIDAY)

BEFORE HON'BLE ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
; AND HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER

IN COURT ROOM 1

HYBRID MODE.
Assessee Name Remarks

Assmt,

Srl | Appeal Number Year

1 | MA 16/LXKW/2023| 2012-13 | [A] SUBHANG EXPORTS LTD

MA 23/LKW/2022| 2014-15 | [D] SHRI ARUN AGARWAL

MA 16/LKW/2021 | 2011-12 | [A] AXIS INSTITUTE OF LEARNING PRIVATE LIMITEL:

4 |MA 17/LKKW/2021 | 2011-12 | [A] AXIS INSTITUTE OF LEARKING PRIVATE LIMITED

5 | MA 2/LXW/2023 | 2008-09 | [D] M/S. BIG BROKERS HOUSE STOCK LIMITED

lof | 28-06-2024, 13
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF SMC BENCH FOR 01-JULY-2024 (MONDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICTAL MEMBER
IN COURTROOM 1

HYBRID MODE.
Srl | Appeal Number A,'::T:' Assessae Name Remarks
ITA 393/
1 LKW/2017 2003-04 | [A] SHRI MANO] SHARMA,
TTA 200f .
2 LKW/2018 2012-13 | [A] SHRI KINGSHLK GHOSHAL
ITA 178/ 5
3 LKW/2024 2018-19 | [A] SARITA AGARWAL (E-FILED.}
ITA 190/ ? )
4 LKW/2024 2017-18 | [A] SHAILESH KUMAR GUPTA (E-FILED.)
ITA 189/ ; :
5 LKW/2024 2017-18 | [A] DARSHANA DAVE (E-FILED.)
6 |ITA 57/LKW/2024| 2017-18 | [A] KAMAL DEEP SINGH (E-FILED.)
Aﬂimntﬂﬁﬁ?;;r

_26-Jun:2024

CAUSE LIST OF SMC BENCH FOR §2-JULY-2024 (TUESDAY)
BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 1
HYBRID MODE.
Srl | Appeal Numbear lﬁ:: Assesseq Name Remarks
ITA 170/
1 LKW/2024 2023-22 | [A] M/S SHRI SHYAM INFRA PLTD
ITA 261/
2 LKW/2024 2019-20 | [A] VINEET SHARMA
G
Ass, r
T A 3034
LT T T
L —_ ) {

28-06-2024, 13
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INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF $MC BENCH FOR 03-JULY-2024 (WEDNESDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 1

HYBRID MODE.
Appaal Number Yaar Assegsee Name Remarks
ITA 262/
LIoW/2024 2012-13 | [A] KAMAL JAIKISHAN CHANDWANI
ITA 263/
LKW/2024 2018-16 | [A3 FUTURE PHARMA PVT.LTD

1ofl

m@mlr
INCOME TAX APPELLATE TRIBUNAL, LUCKNOW ' 0o
g 4\/

CAUSE LIST OF SMC BENCH FOR 04-JULY-2024 (THURSDAY)

BEFORE HON'BLE SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
IN COURT ROOM 1

HYBRID MODE.
Appeal Number n:::':’ Aszessea Name Remarks
TTA 265/ i
LKW/2024 2017-18 | [A] HARI KRISHNA YADAY
ITA 267
UKwiabaq | 2018-19 | [A] LODGE OF HARMONY NO.438EC
ITA 246f
Lwiaoes | 201011 | [A] SMT. SUMAN AWASTHI
ITA 30/LKW/2024| 2014-15 | [A] RAJEEY KUMAR SEHGAL
ITA 328/ .
LKwiooys | 2017-18 | [A] ARUN KUMAR TANDON
ITA 150/
LKW/2024 2020-21 | [A] UDAAN SEWA SAMITI

28-06-2024, 13



lli

file O JudiSIS/ALUCKNOW-FLUL-2024-)ul-03 htm

INCOME TAX APPELLATE TRIBUNAL, LUCKNOW

CAUSE LIST OF
PART HEARD MATTERS

FOR 03-JULY-2024 (WEDNESDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER

PART HEARD MATTERS

Srl Appual Number Assessas Banch |Remarks
1 ITA [ 74 ]LKW |2023 [A] SIRAJ HASAN SMC
Ao
2B8-Jun-2024

~ -

LI | O A A A A



